
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Tuesday,19th September 2023]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/5478/2018 MANASHI SINHA
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. M K CHOUDHURY
MR. A BARKATAKI
MR. N BARUAH
MR P BHARDWAJ
MR. M SARMA

SC, ELEM. EDU
GA, ASSAM

2 Crl.A./353/2019 SIRAJ UDDIN BARBHUIYA AND ANR
            Versus
THE STATE OF ASSAM AND ANR

MR A M MAZUMDAR
MR. A CHOUDHURY
MR E AHMED
MR. R A CHOUDHURY

PP, ASSAM

3 WP(C)/885/2019 MANASH DAS
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. A DEKA SC, ELEM. EDU

4 I.A.(Civil)/3909/2019
in MFA/37/2014

NATIONAL INSURANCE CO. LTD.
            Versus
MINA MIRDHA and ANR

MRS. S ROY MR D CHAKRABORTY
MR. M RAHMAN

5 WP(C)/3619/2022 BHASKAR JYOTI DUTTA
            Versus
THE STATE OF ASSAM AND 2 ORS

MR K P PATHAK
MS. S CHUTIA

SC, EDU

6 WP(C)/4339/2022 BIMALA BEGUM
            Versus
THE STATE OF ASSAM AND 5 ORS

MS. D GHOSH
MS N DEKA
MR SAURADEEP DEY
MS H BETALA
MR I CHAKMA
MS. P. NAG
MR. S. K. CHAKMA

GA, ASSAM

7 WP(C)/8177/2022 PROFESSOR RANJIT TAMULI
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. U K NAIR
MR. S P SHARMA
MS U SHARMA

GA, ASSAM
SC, DIB. UNIVERSITY

8 WP(C)/247/2023 JURI BARMAN
            Versus
THE STATE OF ASSAM AND 4 ORS

MR A K BORO
MR D S DEKA

MR. M A LASKAR (r-5)
MS A HUSSAIN (r-5)
S AHMED (r-5)
SC, SEC. EDU.

9 WP(C)/3558/2023 SABITA SAUD
            Versus
THE STATE OF ASSAM AND 3 ORS

MR F A LASKAR
MR F A LASKAR
MR. D H MOZUMDER

SC, PWD ROAD

10 WP(C)/3743/2023 THEROSWANGBI SINGHA
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. N ISLAM
MS. L WAJEEDA
MR. T K DEY

GA, ASSAM
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===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 19/09/2023
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MRS. V L SINGH 07-09-2023 To 10-11-2023
2) MR P K KALITA 01-09-2023 To 20-09-2023
3) MR. S K SAHARIAH 01-09-2023 To 30-09-2023
4) MRS. R S CHOUDHURY 08-09-2023 To 19-09-2023
5) DR. J. D. KHAUND 02-09-2023 To 30-09-2023
6) MR. B NATH 14-09-2023 To 11-10-2023
7) MR J DAS 08-09-2023 To 06-10-2023
8) MR J C BORAH 11-09-2023 To 22-09-2023
9) MR D K DAS 14-09-2023 To 21-09-2023
10) MR R GOENKA 11-09-2023 To 20-09-2023
11) MR A GOENKA 11-09-2023 To 20-09-2023
12) MR D C K HAZARIKA 13-09-2023 To 30-09-2023
13) MS. T SOM 19-09-2023 To 20-09-2023
14) MR. T ISLAM 04-09-2023 To 22-09-2023
15) MR. N HOQUE 14-09-2023 To 13-10-2023
16) MS. B BHUYAN 14-09-2023 To 29-09-2023
17) MR. K N CHOUDHURY 18-09-2023 To 22-09-2023
18) MR. A CHAMUAH 18-09-2023 To 24-09-2023
19) MR. A BHATTACHARYA 19-09-2023 To 20-09-2023
20) MR H RAHMAN 18-09-2023 To 24-09-2023
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Tuesday,19th September 2023]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. KAUSTUVMANI GOSWAMI
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 I.A.(Civil)/1286/2018
in MACApp./264/2018

MISS KONKANA GOGOI
            Versus
BAJAJ ALLIANZ GENERAL INSURANCE CO.
LTD and 2 ORS

MR. M SARANIA
MD. S U AHMED
MS. SUSENTETLA
MS. I KEITZAR
MR. D BANIA

WITH
MACApp./264/2018 MISS KONKANA GOGOI

            Versus
BAJAJ ALLIANZ GENERAL INSURANCE CO.
LTD and 2 ORS

MD. S U AHMED
MS. SUSENTETLA
MS. I KEITZAR
MR.D BANIA
MR. D BANIA

2 I.A.(Civil)/3961/2019
in MACApp./16659/2019

SMTI. SALEHA BEGOM AND 3 ORS
            Versus
MANAGER, M/S MAA DURGA TRAVELS
AND ANR

MR. S ROY
MR. M H LASKAR

MR SISHIR DUTTA
MS. M CHOUDHURY
MR S DUTTA

WITH
MACApp./16659/2019
(Filing Number)

SMTI. SALEHA BEGOM AND 3 ORS
            Versus
MANAGER, M/S MAA DURGA TRAVELS
AND ANR

3 I.A.(Civil)/123/2020
in MACApp./18077/2019

MENOKA RAMCHIARY AND 2 ORS
            Versus
LEGAL MANAGER, LIBERTY VIDEOCON
GENERAL INSURANCE CO. LTD. AND 2
ORS

MR. J KALITA
MR. J KALITA
MR. M RAHMAN
MR D KALITA
MR D KALITA
MR M RAHMAN

WITH
MACApp./18077/2019
(Filing Number)

MENOKA RAMCHIARY AND 2 ORS
            Versus
LEGAL MANAGER, LIBERTY VIDEOCOM
GENERAL INSURANCE CO. LTD. AND 2
ORS

4 I.A.(Civil)/624/2020
in MACApp./1023/2020

NAHAR HUSSAIN SADIAL
            Versus
THE NEW INDIA INSURANCE CO. LTD
AND 2 ORS

MR G J SHARMA
MR. S NATH

MR. A J SAIKIA (r-1)

WITH
MACApp./1023/2020
(Filing Number)

NAHAR HUSSAIN SADIAL
            Versus
THE NEW INDIA INSURANCE CO. LTD
AND 2 ORS
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5 I.A.(Civil)/780/2020
in RSA/16193/2019

SMTI. BHANUMATI KALITA
            Versus
ON THE DEATH OF KALICHARAN NATH,
HIS LEGAL HEIRS REPRESENTING AND 2
ORS.

MR. R K BHUYAN
MR. S A HUSSAIN
MR D J HALOI

MR D C NATH

WITH
RSA/16193/2019
(Filing Number)

SMTI. BHANUMATI KALITA
            Versus
ON THE DEATH OF KALICHARAN NATH,
HIS LEGAL HEIRS SMTI SABITRI NATH
AND 8 ORS

6 I.A.(Civil)/1175/2020
in MACApp./4880/2020

UNITED INDIA INSURANCE CO. LTD.
            Versus
SMTI. MINATI DAS AND 2 ORS

MR H BURAGOHAIN
MR S S SHARMA
MS L SHARMA
MR. B J MUKHERJEE

MR. A R AGARWALA(r-1)
MR ADITYA AGARWALA(r-
1)

WITH
MACApp./4880/2020
(Filing Number)

UNITED INDIA INSURANCE CO. LTD.
            Versus
SMTI. MINATI DAS AND 2 ORS (E)

7 I.A.(Civil)/237/2021
in RSA/10420/2020

TABIBAR RAHMAN
            Versus
ON THE DEATH OF ASARUDDIN @ ASAR
UDDIN, HIS LEGAL HEIRS-

MR. B C DAS
MS. I DAS

WITH
RSA/10420/2020
(Filing Number)

TABIBAR RAHMAN
            Versus
ASARUDDIN @ ASAR UDDIN B

MR. B C DAS

8 I.A.(Civil)/2170/2021
in MACApp./13188/2019

FUTURE GENERAL INSURANCE CO. LTD.
            Versus
SMTI. REKHA DEVI AND 11 ORS

MR. R GOSWAMI
MS. M SAIKIA
MS. P BORTHAKUR
MR D DEKA

MS. R D MOZUMDAR (r-8)
MR. S K PANDEY (R-1 TO 7)
MR. S ROY (R-1 TO 7)
MR. M H LASKAR (R-1 TO
7)
MS. C MOZUMDAR (r-8)
MR. S P SHARMA (r-8)

WITH
MACApp./13188/2019
(Filing Number)

FUTURE GENERAL INSURANCE CO. LTD.
            Versus
SMTI. REKHA DEVI AND 11 ORS

9 I.A.(Civil)/2582/2022
in MFA/7278/2022

RANJAN RAI @ RAJEN RAI AND 2 ORS.
            Versus
SUBADHRA SINGH AND 2 ORS.

MR B K JAIN
MR. S BASUMATARY

MR. R C PAUL (r-2)

WITH
MFA/7278/2022
(Filing Number)

RANJAN RAI @ RAJEN RAI AND 2 ORS.
            Versus
SUBADHRA SINGH AND 2 ORS. B

MR B K JAIN

10 I.A.(Civil)/3072/2022
in RSA/17161/2019

SMTI. JAYANTI SARMA AND ANR
            Versus
ON THE DEATH OF OPPOSITE PARTY
NO.2, LATE RANJIT SARMA

MR. A DHAR
MD F FARIDI

WITH
RSA/17161/2019
(Filing Number)

SMTI. JAYANTI SARMA AND ANR
            Versus
SRI LAKHESWAR SARMA AND 5 ORS

MR. A DHAR

WITH
I.A.(Civil)/4311/2019 SMTI. JAYANTI SARMA AND ANR

            Versus
SRI LAKHESWAR SARMA AND 5 ORS

MR. A DHAR
MISS S ROY
MD F FARIDI

MR. A K DUTTA
MR D C NATH
MR G BHARADWAJ

WITH
I.A.(Civil)/3073/2022 SMTI. JAYANTI SARMA AND ANR

            Versus
ON THE DEATH OF OPPOSITE PARTY
NO.2, LATE RANJIT SARMA

MR. A DHAR
MD F FARIDI

11 I.A.(Civil)/3426/2022
in MFA/13091/2022

THE NEW INDIA ASSURANCE CO. LTD.
            Versus
PRANAB BORA AND ANR.

MR. S DUTTA
MS. M CHOUDHURY
MS C BORAH
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WITH
MFA/13091/2022
(Filing Number)

THE NEW INDIA ASSURANCE CO. LTD.
            Versus
PRANAB BORA AND ANR. A

MR. S DUTTA

12 I.A.(Civil)/3779/2022
in Mat.App./14416/2022

XXXXXXXX
            Versus
XXXXXXXX

MR. P MAHANTA
MR. R B GOHAIN

WITH
Mat.App./14416/2022
(Filing Number)

XXXXXXXX
            Versus
XXXXXXXX

MR. P MAHANTA

13 I.A.(Civil)/1/2023
in MACApp./3936/2020

MOONZUR ALAM
            Versus
OSMAN GONI AHMED AND ANR.

MS. I DAS
MR. N DEBNATH

WITH
MACApp./3936/2020
(Filing Number)

MOONZUR ALAM
            Versus
OSMAN GONI AHMED AND ANR

14 I.A.(Civil)/111/2023
in MFA/15249/2022

THE RELIANCE GENERAL INSURANCE CO.
LTD
            Versus
RINA ROY AND 2 ORS.

MR. A J SAIKIA
MR. B KAKATI

WITH
MFA/15249/2022
(Filing Number)

THE RELIANCE GENERAL INSURANCE CO.
LTD
            Versus
RINA ROY E

MR. A J SAIKIA

15 I.A.(Civil)/1212/2023
in MACApp./3462/2023

1448 BCC GREF LIKABALI AND ANOTHER
            Versus
SMT DIPANJALI SAHU AND OTHERS

MR H GUPTA

WITH
MACApp./3462/2023
(Filing Number)

1448 BCC GREF LIKABALI AND ANOTHER
            Versus
SMT DIPANJALI SAHU AND OTHERS

MR H GUPTA

16 I.A.(Civil)/1574/2023
in MACApp./5453/2023

UNITED INDIA INSURANCE CO. LTD.
            Versus
HIRANMAYEE GOSWAMI AND 2 ORS.

MRS L SHARMA
MR. K K BHATTA

WITH
MACApp./5453/2023
(Filing Number)

UNITED INDIA INSURANCE CO. LTD.
            Versus
HIRANMAYEE GOSWAMI AND 2 ORS. A

MR. K K BHATTA

WITH
I.A.(Civil)/5455/2023
(Filing Number)

UNITED INDIA INSURANCE CO. LTD.
            Versus
HIRANMAYEE GOSWAMI AND 2 ORS. A

MR. K K BHATTA

17 I.A.(Civil)/1699/2023
in MACApp./7009/2023

UNITED INDIA INSURANCE COMPANY
LTD.
            Versus
JITUMONI KAKATI AND 4 ORS.

MS. R D MOZUMDAR
MS. C MOZUMDAR
MR. S P SHARMA

WITH
MACApp./7009/2023
(Filing Number)

UNITED INDIA INSURANCE COMPANY
LTD.
            Versus
JITUMONI KAKATI AND 4 ORS. E

MS. R D MOZUMDAR

18 I.A.(Civil)/1731/2023
in MACApp./294/2018

ORIENTAL INSURANCE COMPANY LTD.
            Versus
ON THE DEATH OF RAJU SAIKIA HIS
LEGAL HEIRS AND ORS

MS. R D MOZUMDAR
MS. C MOZUMDAR
MR. S P SHARMA

WITH
MACApp./294/2018 THE ORIENTAL INSURANCE COMPANY

LTD
            Versus
RAJU SAIKIA

MS. R D MOZUMDAR
MS. C MOZUMDAR
MR. S P SHARMA

WITH
I.A.(Civil)/1335/2018
in MACApp./294/2018

THE ORINTAL INSURANCE COMPANY
LTD.
            Versus
SRI RAJU SAIKIA AND 2 ORS

MS. R D MOZUMDAR
MS. C MOZUMDAR
MR. S P SHARMA

MR G ALAM (r-3)
S R A NASER (r-3)
MR S AHMED (r-3)
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WITH
I.A.(Civil)/1338/2018
in MACApp./294/2018

THE ORIENTAL INSURANCE COMPANY
LTD
            Versus
SRI RAJU SAIKIA AND 2 ORS

MS. R D MOZUMDAR
MS. C MOZUMDAR
MR. S P SHARMA

WITH
I.A.(Civil)/3608/2022
in MACApp./294/2018

THE ORIENTAL INSURANCE COMPANY
LTD
            Versus
ON THE DEATH OF RAJU SAIKIA

MS. R D MOZUMDAR
MR. S P SHARMA

WITH
I.A.(Civil)/1732/2023
in MACApp./294/2018

ORIENTAL INSURANCE COMPANY LTD.
            Versus
ON THE DEATH OF RAJU SAIKIA HIS
LEGAL HEIRS AND ORS

MS. R D MOZUMDAR
MS. C MOZUMDAR
MR. S P SHARMA

19 I.A.(Civil)/2033/2023
in MACApp./7115/2023

ORIENTAL INSURANCE COMPANY LTD.
            Versus
RAMENA BEGUM AND 4 ORS.

MR SISHIR DUTTA
MS S MOCHAHARI
MR S DUTTA

WITH
MACApp./7115/2023
(Filing Number)

ORIENTAL INSURANCE COMPANY LTD.
            Versus
RAMENA BEGUM AND 4 ORS. H

MR. S DUTTA

20 I.A.(Civil)/2157/2023
in MACApp./7876/2023

ORIENTAL INSURANCE COMPANY LTD.
            Versus
PORISHMITA CHUTIA BORPATRA GOHAIN
@ POPISMITA CHUTIA BORPATRA
GOHAIN AND 6 ORS.

MS. R D MOZUMDAR
MS. C MOZUMDAR
MR. S P SHARMA

WITH
MACApp./7876/2023
(Filing Number)

ORIENTAL INSURANCE COMPANY LTD.
            Versus
PORISHMITA CHUTIA BORPATRA GOHAIN
@ POPISMITA CHUTIA BORPATRA
GOHAIN AND 6 ORS. A

MS. R D MOZUMDAR

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 19/09/2023
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MRS. V L SINGH 07-09-2023 To 10-11-2023
2) MR P K KALITA 01-09-2023 To 20-09-2023
3) MR. S K SAHARIAH 01-09-2023 To 30-09-2023
4) MRS. R S CHOUDHURY 08-09-2023 To 19-09-2023
5) DR. J. D. KHAUND 02-09-2023 To 30-09-2023
6) MR. B NATH 14-09-2023 To 11-10-2023
7) MR J DAS 08-09-2023 To 06-10-2023
8) MR J C BORAH 11-09-2023 To 22-09-2023
9) MR D K DAS 14-09-2023 To 21-09-2023
10) MR R GOENKA 11-09-2023 To 20-09-2023
11) MR A GOENKA 11-09-2023 To 20-09-2023
12) MR D C K HAZARIKA 13-09-2023 To 30-09-2023
13) MS. T SOM 19-09-2023 To 20-09-2023
14) MR. T ISLAM 04-09-2023 To 22-09-2023
15) MR. N HOQUE 14-09-2023 To 13-10-2023
16) MS. B BHUYAN 14-09-2023 To 29-09-2023
17) MR. K N CHOUDHURY 18-09-2023 To 22-09-2023
18) MR. A CHAMUAH 18-09-2023 To 24-09-2023
19) MR. A BHATTACHARYA 19-09-2023 To 20-09-2023
20) MR H RAHMAN 18-09-2023 To 24-09-2023
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